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TIIE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI YOGENDRA MAKWANA):
Sir, I beg to lay on the Table:--

I. A copy each (in English and
Hindi) of the ifollowing papers,
under sub-section (1) of section
619A of the Companies Act, 1956: -~

(i) (a) Seventh Annual Report
and Accounts of the Jammu and
Kashmir State Agro Indusiries
Develcpment Corporation Limit-
ed, Srinagar, for the year 1976-177,
together with the Auditors Report
on the Accounts and the com-
ments of the Comptroller and
Auditor General of India thereon,

{(b) Review by Government on
the working "of the Corporation.

[Placed in Library. For (a) and
(b) See No. LT-8069|84]

II. (a) Twelith Annual Report
and Accounts of the Keralg Agro
-Industries Corporation Limited Tri-
vandrum, for the year 1979-80, to-
gether with the Auditors’ Report
on the Accounts and the comments
of the Comptroller and Auditor
General of India thereon.

(b) Review by Government on
the working of the Corporation.

[Placed in Library for (a) and (b)
See No. LT-8117(84]

II1, (a) Eighteenth Annual Report
and Accounts of the Orissa Agro
Industries Corporation Limited,
Cuttack, for the year 1979-80. to
gether with the Auditors’ Report on
the Accountg and the comments of
the Comptroller and Auditor Gene-
ral of India thereon.

(by Review by Government on
the working of the Corporation.

[Placed in Library. For (a) and

(b) See No. LT-8257/84]

I. Report and Accounts (1982-83) of
the Andaman and Nicobar Islands
Forest and Plantation Development
Corporation Limited, Port Blair and
related papers.
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II. . Report ang Accounts (1982-83) .
of the Indian Dairy Corporation,

Baroda and related papers.

SHRI YOGENDRA MAKWANA:
Sir, I also beg to lay on the Table a
copy each (in English and Hindi) of
the following papers: -~

I. (a) Sixth Annual Report and
Accounts of the Andaman and Nico- -
bar Islands Forest and Plantation
Development Corporation Limited,
Port Blair, for the year 1982-83, to-
gether with the Auditers’ Report
on the Accounts and the comments
of the Comptroller and Auditor
General of India thereon.

{b) Review by Government on
the working. of the Corporation,

[Placed in Library. For (a) and
(b) See No. LT-8325|84]

I1. (a) Thirteenth Annual Report
and Accounts of the Indian Dairy
Corporation, Baroda, for the year
1982-83, together with the Auditors’

Report on the Accountg and the
comments of the Comptroller and
Auditor General of India thereon.

(b) Review by Government on
the working of the Corporation.

[Placed in Library. For (a) and

(b) See No. LT-8236]84]

1. Report and Accounts (1982-83)
of the Himachal Pradesh Agro Indus-
tries Corporation Limited, Simla and
related papers.

1. Report and Aceounts (1982-83)
of the Maharashtra Agro Industries
Development Corporation Limited,

Bombay and relaied papers.

SHRI YOGENDRA MAKWANA:
Sir, T also beg to lay on the Table a
copy each (in English and Hindi) of
the following papers:—

I. (a) Thirteenth Annual Report

and Accountg of the Himachal Pra-

desh Agro Industries Corporation

Limited, Simla, for the year 1982-

83, together with the Auditors’ Re-

port on the Accounts and the com-

mentg of the Comptroller and Audi-
tor General of India thereon.
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(b) Review by Government on
the working of the Corporation.

[Placed in Library. [or (a)
(b) See No. LT-8258|84]

II. (a) Seventeenth Annual Re-
port and Accounts of the M:iharash-
trg Agro-Industries Development
Corporation Limited, Bombay, for
the year 1982-83, together with the
Auditors’ Repcrt on the Accounts
and the comments of the Comptrol-
ler and Auditor General of India
thereon.

(b) Review by Government on
the working of the Corporation.

(2) Statements (in English and
Hindi) giving reasons for the delay
in laying the papers mentioned at
(1) ) to (iii) and (w) to (vil)
above.

[Placed in Library. Fbr (1)

(2) See No. LT-8118/84],

I. Report and Accounts (1982-83)
of the National Heavy Engineering
Cooperative Limited, New Delhi and
related papers. .

IL, Statement of Affairs of the Cen-

and

and

tral Fisheries UCorporation Liniited
(In liquidation) Howrah,
II1, Coconut Development Board

Recruitment Regulations, 1984,

SHRI YOGENDRA MAKWANA:
Sir, I also beg to lay on the Table
a copy each (in English and Hindi) of
‘the following papers:—

I. (a) Tenth Annual Report and

Accounts of the National Heavy

Engineering Cooperative Limited,

New Delhi, for the year 1982-83, to-

gether with the Auditors’ Report on
* the Accounts.

(b) Review by Government on
the Annual Report,

(c) Statement giving reasons for
the delay in laying the papers men-
tioned at (a) above.

[Placed in Library for (a) to (c)

See LT. No. 8261/841

IT Statement of Affairc of the Cen-
tral Fisheries Corporation Limited (in
Liquidationy Howrah, filed under
section 454 of the Companies Act,
1956, with the Official Liquidator of
the High Court of Calcutta on 24th
_September, 1983,

[RAJYA SABHA ]
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[Placed in Library See No. LT-

8261|84)

III. A copy (in English and Hindi)
0f the Ministry of Agriculture (De-
partment of Agriculture and Co-
operation) Notification GSR No. 13
(E), dated the 10th January, 1984,
publishing the Coconut Development
Board Recruitment Regulatighs, 1984,
uunder section 21 of the Coconut Deve-
lopment Board Act, 1979.

[Placed in Library. See No.
8324|84]

Re, Points of order
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